








Regional Office, Gurugram (N) 

Haryana State Pollution Control Board 

Vikas Sadan, Opposite- New Court, Gurugram 
Website: - www.hspcb.gov.inTel: 0124-2332775, 2972341 

Email ID: - hspcbrogrn@gmail.com 
 

Dated 07.10.2022 

To 
 

1. Sh. Ravinder Yadav, HCS, SDM (North), Gurugram, (Member of Committee as 

representative of DC, Gurugram ) 

Email:- sdmggn26@gmail.com 
 

2. Sh. Rajeev Tejyan, IFS 

Forest Department, Gurugram, (Member of Committee) 

Email:-dfogurgaon1@gmail.com 

 

3. Dr. R. Baskar, Member (Member of Committee as representative of SEIAA, 

Haryana) 

State Expert Appraisal Committee, Bays No. 55-58, Prayatan Bhawan, 

Sector-2, Panchkula 

Email:- rbaskar@ignou.ac.in 
 

4. The District Town Planner (Planning), 

Gurugram 

 

5. The Joint Commissioner, 
Municipal Corporation, Gurugram 

 

6. The Representative of Administrator, HSVP with request to depute her nominee as 

already requested vide letter dated 09.09.2022 & 21.09.2022 

 
 

Subject:- Minutes of Meeting held on 07.10.2022 at 10:00 AM regarding submission of 

Action taken report in the matter OA No. 68/2022 titled as Raman Sharma 

Applicant Versus State of Haryana. 

 

Kindly refer to the subject noted above, please find enclosed herewith the minutes 

of meeting held on 07.10.2022 at 10:00 AM regarding submission of action taken report in the 

matter of OA No. 68/2022 titled as Raman Sharma V/s State of Haryana for your kind 

information and further necessary action. 

DA/As above 

APARNESH 
KUMAR 

Digitally signed by APARNESH 

KUMAR 

Date: 2022.10.07 10:45:29 +05'30' 

Aparnesh Kumar, Member of Committee 

as representative of HSPCB & Coordinator 

with concerned Members/Departments-cum-Scientist 'B', 

Gurugram Region (N) 

http://www.hspcb.gov.in/
mailto:hspcbrogrn@gmail.com
mailto:sdmggn26@gmail.com
mailto:-dfogurgaon1@gmail.com
mailto:rbaskar@ignou.ac.in


 

Minutes of meeting held on 07.10.2022 at 10:00 AM under the Chairmanship of Sh. Ravinder 

Yadav, HCS, SDM (North), Gurugram in his office room the matter of OA No. 68 of 2022 

titled as Raman Sharma V/s State of Haryana.  

 
At the outset, Sh. Aparnesh Kumar, Scientist B, HSPCB, Gurugram Region (N)  

welcomed    the Chairman and all other participants of meeting.  Dr. R. Baskar, Member (Member of 

Committee as representative of SEIAA, Haryana) has not attended the meeting. The list of 

participants is enclosed as Annexure-1. 

    

Sh. Aparnesh Kumar, Scientist B, HSPCB, Gurugram Region (N)  has briefed the 

grievance of applicant mentioned in OA and about the interim action taken report submitted before 

Hon’ble NGT by the earlier committee. After detailed discussion, following decision were taken:- 

 

1. Town & Country Planning Department & Municipal Corporation, Gurugram will submit 

action taken report by 10.10.2022. 

The meeting ended with a vote of thanks to Chair. 
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